Income Tax Appellate Tribunal, Mumbai Benchés, Mumbai

Consolidated list of orders ready for Pronouncement on 05.05.2026

Before S/Shri Vikram Singh Yadav.AM & Shri Sandeep Singh Karhail,JM

Date of

Sr No ITA No Name of the Asseessee Bench/ -
y Author Hearing
1 | ITA [4726/M/25 |Classic Ornaments Pvt. Ltd. C/JIM 12.02.2026
2 ITA 11268/M/26 [Ketan Chatrabhuj Thakker E/JM 27.04.2026
3 | ITA [1323/M/26 |Kamal Bapu Suryavanshi E/JM 27.04.2026
: 1441 & . i >
‘ ; F dha E/JM 8.04.
4 | ITA 1453/M/26 Haﬁzullah arukh Chaudhari / 2 | 2026
_Before Shri Om Prakash Kant , AM & Shri Anikesh Banefiee, JM
Sr : : Bench/ - Date of
| No » ITA N9 Name of the Asseessee Author Hearin
1 | ITA |291/M/26 [Mumtaz Mohsin Khan A/JIM 22.04.2026
2 ITA [5872/M/25 |M/s Avant Heritage IV-Realty LLP . A/AM 21.04.2026
3 ITA |304/M/26 Sangeeta Vipul Gangani A/AM ; 22.04.2026
4 |'ITA 297 /M /26 Madanmohanlal G Arora A/AM 21.04.2026
5 | ITA |298/M/26 |Sowil Limited v A/AM - | 21.04.2026
6 | ITA |2156/M/26 |Clarivate Analytics (India) Pvt. Ltd. K/AM 28.04.2026
Before Shri Om Prakash Kant , AM & Smt. Kavitha Rajagopal, JM
| S ITA No Name of the Asseessee Bench/ rDate. of
No Author Hearing
: 1840, 1843+ | _
1-3 | ITA [& _ ~ |Sonu Pankay Shakti Sagar Sood B/AM 12.02.2026
' 1842/M/25 .
Before Shri Om Prakash Kant , AM & Shri Rahul Chaudhary, JM
, St ITA No Name of the Asseessee Bench/ - Date: of
No : _ - ) : Author Hearing
) A '2078'/M/25 g‘c:nf:dstone On Demand Enterprise India _ K/AM | 29.04.2026
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